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• 	 ,4../ 	 Mrs Sumdthi Dandapani appears for the 
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Subject: 	 ,-• 	 I  

Jhen the matter came up for hearing, 
•49A 4 aft ..,learned counsel for the applicants submitted 

0-5  
Date of Posting: 	 that similar and identical matters have 

already ieen aamitted.• Responctents' counse&. 
also agreed to that. The cases aeOAi/O5, 
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/i75 	 5/05 and 14/05 etc. Considering the said 
• 	 suimissions, we are b.f the viéwtha.t the OA 

is to be admitted. AccQrdiig1y, 4 the OAi.s 
admitted. 

* 	 MA 15/05 for joint application is 
* 	 allowed. 
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ror completion of pleadings on 28-2-2005.  
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The learned counsel for respondents seeks 
- 	 three weeks time for filing reply statement As last 

chance time is granted. 
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None for either side 	 N1vI) 	 KVS(JM) 
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Post along with OA 174/04 and ¼ 
2\ \ 	 connected cases after two months 
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